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(d) the steps being taken by Government in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT
(SHRI BANDARU DATTATREYA): (a) to (d) Reforms in labour laws are an ongoing
process to update legislative system to address the need of the hour and to make them
more effective and contemporary to the emerging economic and industrial scenario. The
Second National Commission on Labour has recommended that the existing Labour
Laws should be broadly grouped into four or five Labour Codes on functional basis.
Accordingly, the Ministry has recently taken steps for drafting four Labour Codes on
Wages; Industrial Relations; Social Security & Welfare; and Safety and Working
Conditions respectively, by simplifying, amalgamating and rationalizing the relevant
provisions of the existing Central Labour Laws. Similarly, the Ministry has taken steps
to draft Small Factories Bill, a special legislation for the small manufacturing units,
based on the recommendations of 2nd National Commission of Labour. These legislative
initiatives will improve the employment opportunities and social security of the workers.
During consultation stage, the draft Code on Wages and Code on Industrial Relations
have also been shared with experts of International Labour Organisation(ILO) who have
provided their suggestions on the provisions of the Draft Codes.

Conversion of employment exchange into career development centres

†1933. SHRI RAM VICHAR NETAM: Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

(a) whether it is a fact that Government proposes to convert the employment
exchanges into career development centres, if so, the details thereof;

(b) whether Government proposes to consider the requests for financial
assistance submitted by various States, including Gujarat, for this purpose; and

(c) if so, the details of State-wise action taken thereon?

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT
(SHRI BANDARU DATTATREYA): (a) to (c) The Ministry is implementing the National
Career Service (NCS) Project for transformation of the National Employment Service to
provide a variety of employment related services like career counseling, vocational
guidance, information on skill development courses etc. These service are available
online on the National Career Service Portal (www.ncs.gov.in) supported by Call Centre/
Helpdesk and is accessible by all users. The Government has decided to convert the
Employment Exchanges into Career Centres in collaboration with the State Governments
†Original notice of the question was received in Hindi.
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for providing employment related services to the students and job-seekers. The
Government has approved the establishment of 100 Model Career Centres during 12th
Five Year Plan.

The State-wise details of these model career centres is given in the Statement.

Statement

List of Proposals of State/UTs (EE) approved to be upgraded into
Model Career Centre with fund details

State/UT Institutions Location Total Amount
Approved

1 2 3 4

Assam State Govt. Guwahati -EEX 4,000,000

State Govt. Jorhat -EEX 3,907,000

State Govt. Haflong EEX 3,985,000

State Govt. Silchar EEX 3,371,200

State Govt. Nagaon EEX 3,985,000

DGET VRC Guwahati 2,160,000

Andaman and State Govt. Port Blair - EEX 4,487,000
Nicobar Islands

Andhra State Govt. Chittoor - EEX 785,000
Pradesh

State Govt. Anantapur - EEX 3,191,000

Other than Rashtriya Sanskrit 1,517,000
Govt. Vidyapeeth, Tirupati

Bihar State Govt. Muzaffarpur - EEX 3,256,500

State Govt. Patna- EEX 3,479,500

State Govt. Bhagalpur - EEX 3,272,500

Chhattisgarh State Govt. Durg - EEX 4,223,000

State Govt. Bastar EEX 2,868,000

State Govt. Bilaspur EEX 2,846,000

State Govt. Ambikapur EEX 2,879,000

Delhi State Govt. R.K. Puram -EEX 4,079,000
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DGET VRC Delhi 3,457,357

Goa State Govt. Panaji -EEX 1,375,550

Gujarat State Govt. Vadodara -EEX 4,413,500

State Govt. Surat -EEX 3,438,000

State Govt. Bhavnagar-EEX 3,093,000

State Govt. Sardar Patel University, 3,032,000
Anand

State Govt. Mehsana-EEX 3,090,000

State Govt. Rajkot -EEX 3,090,000

Haryana State Govt. Hisar - EEX 4,185,000

Other than Govt. CII Gurgaon 3,744,700

Himachal State Govt. Una - EEX 2,287,970
Pradesh

State Govt. Shimla -EEX 2,792,500

Jammu and State Govt. Samba -EEX 2,634,000
Kashmir

Other than Govt. NIELIT Leh (Laddakh) 2,251,600

Other than Govt. NIELIT Srinagar 4,096,500

Jharkhand State Govt. Ranchi -EEX 4,686,000

Karanataka State Govt. Mysuru -EEX 3,747,800

State Govt. Hasan-EEX 3,422,400

State Govt. Hubli EEX 2,824,800

Other than Govt. DON BOSCO, Bengaluru 2,567,600

Kerala State Govt. Trivendrum -UEIGBX 3,828,000

Other than Govt. NIELIT Calicut 4,096,500

Lakshadweep State Govt. Kavaratti -EEX 1,775,800

Maharashtra State Govt. Yavatmal -EEX 3,801,262

Other than Govt. NIELIT Aurangabad 4,096,500

Other than Govt. Cll Mumbai 3,744,700

Other than Govt. University of Mumbai 1,302,000
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Meghalaya State Govt. Shillong -EEX 4,757,467

State Govt. Tura -EEX 3,695,374

Madhya State Govt. Gwalior -EEX 4,960,000
Pradesh

State Govt. Shivpuri -EEX 2,809,600

State Govt. Bhopal -EEX 4,950,000

State Govt. Jabalpur -EEX 4,950,000

State Govt. Sagar-EEX 4,950,000

State Govt. Indore EEX 4,950,000

State Govt. Rewa EEX 4,950,000

State Govt. Ujjain EEX 4,950,000

Other than Govt. Devi Ahilya University, 1,550,200
Indore

Other than Govt. AISECT, Indore 913,000

Other than Govt. NIELIT Imphal 4,096,500

Nagaland State Govt. Kohima -EEX 3,736,900

Odisha State Govt. Sambalpur -EEX 4,757,000

State Govt. Dhenkanal EEX 2,996,000

State Govt. Rourkela EEX 3,158,000

State Govt. Cuttack EEX 2,798,000

Other than Govt. CUTM 1,663,250

DGE VRC Bhubneswar 4,998,500

Puducherry State Govt. Pudducherry -EEX 3,920,500

Punjab State Govt. Bathinda 3,658,000

State Govt. Fatehgarhsahib 2,572,500

State Govt. Guru Nanak Dev University, 3,244,500
Amritsar

State Govt. Kota 2,311,000

Rajasthan State Govt. Bikaner-EEX 461,500

State Govt. Bharatpur -EEX 1,691,000
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State Govt. Gangtok EEX 2,892,932

Sikkim State Govt. Jorethang 2,779,532

State Govt. DENTAM Bazar EEX 2,779,532

Telangana State Govt. Hyderabad-EEX 2,959,500

State Govt. Warangal-EEX 3,019,000

State Govt. Osmania University, 3,711,000
Hyderabad

State Govt. Agartala -EEX 3,848,350

Tripura State Govt. Pharmanagar - EEX 1,731,900

DGE VRC Agartala 5,415,000

Tamil Nadu State Govt. Coimbatore -EEX 3,329,800

State Govt. Vellore -EEX 3,369,226

Other than Govt. CII Chennai 3,744,700

Uttar Pradesh State Govt. Lucknow -EEX 2,453,386

State Govt. Ghaziabad - EEX 4,700,280

State Govt. Meerut -EEX 3,124,000

State Govt. Bundelkhand Univ., Jhansi 2,064,500

State Govt. Moradabad -EEX 1,781,829

DGE CIRTES Noida 4,007,000

State Govt. University of Allahabad, 2,829,333
Allahabad

Other than Govt. FICCI, Greater Noida 2,012,000

Other than Govt. NIELIT Gorakhpur 4,096,500

State Govt. Banaras Hindu University 1,494,000

DGE VRC Kanpur 3,357,100

Uttarakhand State Govt. Dehradun-EEX 3,320,000

State Govt. Udham Singh Nagar 3,288,000

State Govt. Kolkata-EEX 3,425,000

West Bengal State Govt. Asansol -EEX 2,862,900

Other than Govt. NIELIT Kolkata 2,142,000


